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Naxal threat in West Bengal

*89. SHRI VIVEK GUPTA: Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether the Central Government perceives any new naxal threat in West
Bengal;

(b) if so, the details thereof; and

(c) whether the Central Government is planning on increasing the amount of
schemes such as the Security Related Expenditure (SRE) Scheme and the Scheme for
Special Infrastructure (SIS) in the State to fight Left-Wing Extremism (LWE) more
efficiently, and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI R.P.N.
SINGH): (a) and (b) The State of West Bengal has witnessed a complete turnaround
in LWE situation since 2011 with violence plummeting to negligible levels. No
intelligence inputs are available at present to suggest re-emergence of Maoist
insurgency in West Bengal. However, the banned CPI (Maoist) party is making efforts
to regroup itself, particularly in the areas bordering Jharkhand. Besides this, the over
ground front organizations/supporters/sympathizers of CPI (Maoist) continue their
propaganda campaign aimed at mobilization of masses in support of the Maoist
movement.

(c) In order to address the security needs of the LWE affected States, including
West Bengal, the Central Government has taken a number of steps including deploying
CAPFs, providing assistance for capacity building of the States through Schemes like
the Security Related Expenditure (SRE) Scheme, the Special Infrastructure Scheme (SIS),
the Construction/Strengthening of Fortified Police Stations Scheme, etc. Other security
related interventions include providing Helicopters to State Governments for anti-naxal
operations, setting up of Counter Insurgency and Anti-Terrorism (CIAT) Schools,
assistance to raise India Reserve Battalions (IRB), modernization and upgradation of
the State Police and their Intelligence apparatus under the Scheme for Modernization
of State Police Forces (MPF scheme), etc.
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The Security Related Expenditure (SRE) Scheme, being a reimbursement Scheme,
the expenditure is first incurred by the State Governments and thereafter reimbursed by
the Central Government after conducting audit in the respective States. The Annual
Work Plan under the Scheme is finalized on the basis of proposals received from the
State Governments and any increase/decrease in financial assistance is on the basis of
Work Plans submitted by the States. There is no proposal to increase the Central
funding under Special Infrastructure Scheme (SIS) to West Bengal. However,
considering the present level of LWE threat perception in West Bengal, the Central
Government is allocating sufficient resources to deal with the problem in a determined
and purposeful manner.

Progress made by NATGRID

*90. SHRIMATI T. RATNA BAI: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the National Intelligence Grid (NATGRID) has made any progress
since its inception on the cases;

(b) if so, the case-wise details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.P.N.SINGH): (a) to (c) NATGRID is an IT tool which will link various databases
between User (Intelligence and investigative agencies) and Provider agencies (such as
telecom companies) to enhance counter-terrorism capability. Therefore, it is not feasible
to assess NATGRID'S progress on the basis of cases, as it is only an enabling
organization.

Mechanism to prevent implications in false and fabricated cases

*91. SHRI SABIR ALI: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether two innocent Muslim youths were acquitted by a Trial Court in
Delhi on 26 September, 2013 of the charges of terrorism and the Court held it to be a
fabricated case;

(b) the mechanism to prevent implications in false and fabricated cases and to
punish those who slap fabricated charges on innocent people;

(c) how many such persons have been acquitted by different courts in the
country during the last three years and the current year so far; and
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